
CENTRAL ADMINISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

O.A. NO. 37 OF 2013 

Thursday, this the 7th  day of February, 2013 

CORAM: 
HON'BLE Mr. K.GEORGE JOSEPH, ADMINISTRATIVE MEMBER 

M oh anavally 
Vadakkekalayil house 
Velluthuruthy 
Kottayam, Kerata State 

(By Advocate Mr.T.0.Xavier) 

versus 

V.R.Reghu 
Parapparambil House 
Kuzhimattom P0, Vellothuruthy 
Panachikkadu Village 
Kottayam, Chingavanam P.S 
Kottayam Distnct - 686 001 

The Senior Personnel Officer 
Southern Railway 
Trivandrum DMsion 
Thykkad P0, Trivandrum 

Rengarajan 
Senior Deputy General Manager 
Chief Vigilance Officer 
Southern Railway, Headquarters Office 
Park Town, Chennal - 600 003 

The Inspector 
Traffic Department 
Kottayam Railway Station 
Kottayam - 686 001 

(By Advocate Mr.Sunil Jacob Jose, SCGSC (R2&4) 
Advocate Mr.Varkey & Martin (R-1) ) 

Applicant 

Respondents 

The application having been heard on 07.02.2013, the Tribunal 
on the same day delivered the following: 
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ORDER 

HON'BLE Mr. KGEORGE JOSEPH, ADMINISTRATIVE MEMBER 

When the QA was taken up for hearing today, it was submitted on behalf of 

the 1 respondent that the request of the applicant has been conceded to and 

that the OA can be closed. 

The applicant and the 1 respondent shall be present on the date when 3 

respondent summons them to the Divisional Office, Trivandrum. 

With this direction, the OA is disposed of. No costs. 

Dated, the 7 1  February, 2013. 

K GEORGE JOSEPH 
ADMINISTRA11VE MEMBER 

The 2id paragraph of order dated 07.02.2013 is corrected to read as under: 

"2. The applicant and the 1st respondent shall be present on 
the date when 2,d  respondent summons them to the Divisional 
Office, Trivandrum." 

(The above correction is made vide order dated 03.04.2013 in MA 349/13 in 
OA37/13.) 

*. $MMHANDRAf) 
DpU?y Zistrar 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

q 

ORDER SHEET 

it 0 

c 	1/9/3W.ÔRIGINALAPPLICATIONNO. 3 7' OF 20/3 

Applicant(s) 	 Respondent(s) P1 	 /9;ig4:tt. 

(iici;I) 	 iift (i1tf) 

Advocate for 	i-' 	XOjv-?o' 	 Advocate for. 
Applicant(s),, 	 r, 	 Respondent(s) 

M 	
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Notes of the Registry, 	 - prders of the Tribunal 
i: 	 -- 

çflcu ( 	ii1i : 	• 

Dat 	 O 	
02072013 	KBSR & KGJ 	 C-i e of Presentation  

Mr.T.O.Xavier 

Date of Rgistration 
/P7 

 di'L.B 	 Mr,Rajesh for Mr.Sunil Jacob Jose, SCGSC 

Let this C.P(C) be converted into an 
* 	.• 	p (' 	' 	 execution application. Issue notice to the Divisional 

Subject 	i 	 Personnel. Officer (R-2) and the husband of the 

ifliiO 

Date of Posting :
1.3 

petitioner (R1) in the OA to be personally present in 
the Court in connection with execution of the order 
dated 07.02.2013 Applicant shall also be present on 
the same day. 

on 24.07.2013. Copybyhand 

KGJ(AM) 	 KBSR(JM) 
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02.07.2013 
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